IN THE HIGH COURT OF ORISSA,

CUTTACK

Realisation of Court Fees received towards
NOT READY Certified Copy Applications

Date 23.12.2021
— Date of Cour B0
WEWD) @13 Applicatio |Case No t 7
Applicant PP . Statu
n Fee
s
1 K.MANDAL 50300/202 23.12.2021 WP (C)/35163/2021 10 C
2 D.K. SAHOO §0303/202 23.12.2021 BLAPL/6323/2021 10 C
3 B.DAS §0311/202 23.12.2021 BLAPL/6341/2021 10 C
4 S'R'SATAPATH ]6_0314/202 23.12.2021 BLAPL/7218/2021 10 C
5 |A.PATTANAIK 50317/202 23.12.2021 |BLAPL/7427/2021 |10 c
[ H. K. PATRA 50343/202 23.12.2021 CRLMC/2750/2021 10 C
7 C.R.DAS 50350/202 23.12.2021 CONTC/6197/2021 10 C
8 H.K.MALLICK §O351/202 23.12.2021 CONTC/2053/2019 10 C
9 A.KALASH §O359/202 23.12.2021 CRLA/413/2021 10 C
10 |J. PRADHAN :?0360/202 23.12.2021 CRLMC/2257/2021 10 C
11 |A.KALASH :?0361/202 23.12.2021 WP (C)/40021/2021 10 C
12 |B.N.BEHERA ]6_0363/202 23.12.2021 WP (C)/39725/2021 10 C
13 |UDAY KUMAR ]6_0367/202 23.12.2021 WP (C)/38343/2021 10 C
14 |R.K. BARIK ]6-0370/202 23.12.2021 WP (C)/5799/2021 5 8]
15 |[NIRANJAN 60377/202 1,3 15 2021 |cRLA/743/2021 10 c
ROUT 1
16 |D. K. PANDA 50381/202 23.12.2021 WP (C)/39844/2021 10 C
M. R. 60408/202
17 ROUTRAY 1 23.12.2021 WP (C)/34208/2021 10 C




60414/202

18 M.R.ROUTRAY |° 23.12.2021 |WP(C)/39877/2021 |10
19 géiiNJAN 50416/202 23.12.2021 |[WP(C)/39527/2021 |10
20 |L.D.SAHU 50417/202 23.12.2021 |WP(C)/40289/2021 |10
21 |M.R.ROUTRAY 50418/202 23.12.2021 |WP(C)/39878/2021 |10
22 |A.K.NAYAK 50420/202 23.12.2021 [WP(C)/39792/2021 |10
23 ;g;iéﬁ?s 50424/202 23.12.2021 |BLAPL/9106/2020 |10
24 EiﬁéiJAN §0430/202 23.12.2021 |[WP(C)/39395/2021 |10
25 ggﬁggiRA $0431/202 23.12.2021 |[WP(C)/40303/2021 |10
26 |A.K. PANDA 50438/202 23.12.2021 |WP(C)/39518/2021 |10
27 iiﬁ?iHI §0442/202 23.12.2021 |CRLMC/2737/2021 |10
MOHANTY
28 ﬁégiiiv 50443/202 23.12.2021 |ABLAPL/14407/2021 |10
29 gEg;iSH . §0445/202 23.12.2021 |WP(C)/40150/2021 |10
30 |A.K.PANDA f0449/202 23.12.2021 [WP(C)/39520/2021 |10
31 [B.N. SAHU $O458/202 23.12.2021 |WP(C)/39541/2021 |10
32 |M.R.ROUTRAY 50459/202 23.12.2021 |WP(C)/39876/2021 |10
33 |A.K.BEHERA 50460/202 23.12.2021 |CRLMC/2398/2021 |10
34 |SAMTR BARTK 50461/202 23.12.2021 |WP(C)/34903/2021 |10
35 |J.J.PRADHAN 50471/202 23.12.2021 |CRLMC/2639/2021 |10
36 |s.k.JENA 50472/202 23.12.2021 |CRLMC/2743/2021 |10
37 |D.BISWAL 50474/202 23.12.2021 [WP(C)/7216/2021 |10
38 |p.BISWAL 50477/202 23.12.2021 [WP(C)/7216/2021 |10
39 |p.BEHERA 50486/202 23.12.2021 [WP(C)/35330/2021 |10
40 |K.K.RATH 60488/202 153 15 2021 |wp(C)/38285/2021 |10

1




41 |D.BEHERA 50490/202 23.12.2021 [WP(C)/35369/2021 |10  C
42 |D.BEHERA 50492/202 23.12.2021 [WP(C)/35347/2021 (10  [C
43 |D.BEHERA 50493/202 23.12.2021 |[WP(C)/35351/2021 (10  [C
44 |D.BEHERA 50494/202 23.12.2021 [WP(C)/35335/2021 (10  [C
45 |D.BEHERA 50496/202 23.12.2021 [WP(C)/35243/2021 (10  [C
46 |A.PATTANAIK 50497/202 23.12.2021 [WP(C)/37990/2020 |10  [C
47 |D.BEHERA §0498/202 23.12.2021 [WP(C)/35241/2021 |10  C
48 |A.PATTANAIK 50499/202 23.12.2021 [WP(C)/37987/2020 |10  C
49 |R. K. PANDA 50503/202 23.12.2021 |ABLAPL/13190/2020 |5 U
50 |P. PANDA 50506/202 23.12.2021 |CRLREV/586/2018 (10  [C
51 |L. ACHARI 50507/202 23.12.2021 |CRLREV/436/2012 |10  [C
52 |L. ACHARI 50509/202 23.12.2021 |CRLREV/432/2012 |10  [C
53 |A. KALASH f0511/202 23.12.2021 |CRLREV/402/2021 (10  [C
54 |D. N. KUANR f0512/202 23.12.2021 |CRLREV/357/2021 (10  [C
55 giéLOCHAN $O513/202 23.12.2021 |[WP(C)/16946/2015 (10  |C
56 |A. PATRA 50514/202 23.12.2021 [WP(C)/9108/2020 (|10  [C
57 giggéP KUMAR 50522/202 23.12.2021 [WP(C)/11374/2020 (10 [
58 EEEEiiRA 50524/202 23.12.2021 |[WP(C)/35326/2021 (10  |C
59 EEEEiiRA 50525/202 23.12.2021 [WP(C)/35242/2021 (10  [C
60 |D. BISWAL 50529/202 23.12.2021 [WP(C)/28839/2021 |10  C
61 |S.C.DASH 50530/202 23.12.2021 [WP(C)/38292/2021 (10  [C
62 |D. BISWAL 50531/202 23.12.2021 [WP(C)/3797/2021 |10  C
63 |oorna 00532/202 1p3.12.2021 [We(C)/35367/2021 10 [C
|64 |DEBENDRA 60536/202 |23.12.2021 |WP(C)/35361/2021 |10  |[C




'BEHERA 1 |
65 ggﬁggiRA 50538/202 23.12.2021 [WP(C)/35359/2021 |10
66 |D.K. MALLICK 50540/202 23.12.2021 |WP(C)/35631/2021 |10
67 |oooTionn 50541/202 23.12.2021 |WP(C)/35341/2021 |10
68 |D.K. MALLICK 50542/202 23.12.2021 |WP(C)/35628/2021 |10
69 |D.K. MALLICK 50543/202 23.12.2021 [WP(C)/35625/2021 |10
70 ggiggiRA 50544/202 23.12.2021 |[WP(C)/35339/2021 |10
71 ﬁiiiigKKUMAR §0545/202 23.12.2021 [WP(C)/35624/2021 |10
72 ﬁiiiigKKUMAR §0546/202 23.12.2021 [WP(C)/35622/2021 |10
73 EgﬁggiRA $0550/202 23.12.2021 |[WP(C)/40050/2021 |10
74 |p.P. RAO 50552/202 23.12.2021 [WP(C)/39563/2021 |10
75 | R BEHERA 50553/202 23.12.2021 [WP(C)/6016/2016 |5
76 |an.K.SAHOO 50554/202 23.12.2021 [WP(C)/39202/2021 |10
77 |R.K.BARIK f0555/202 23.12.2021 |WP(C)/37258/2021 |10
78 |L. D. SAHU f0559/202 23.12.2021 |WP(C)/19344/2020 |10
79 |L. D. saAHU $O561/202 23.12.2021 |WP(C)/9047/2020 |10
80 |L. D. SAHU $O563/202 23.12.2021 |WP(C)/9044/2020 |10
81 |P.K.MOHANTY 50564/202 23.12.2021 |WP(C)/38200/2021 |10
82 |L. D. SAHU 50565/202 23.12.2021 [WP(C)/8550/2020 |10
83 |L. D. SAHU 50568/202 23.12.2021 [WP(C)/6716/2020 |10
84 |L. D. SAHU 50569/202 23.12.2021 |WP(C)/2465/2020 |10
85 |M.K.RATH 50570/202 23.12.2021 |WP(C)/37873/2021 |10
86 |L. D. SAHU 50571/202 23.12.2021 [WP(C)/844/2020 10
87 |A.MOHANTY 50572/202 23.12.2021 [WP(C)/39710/2021 |10




88 |L. D. SAHU 50573/202 23.12.2021 |[WP(C)/29351/2019 |10 c
BASUDEV 60574/202

89 | amik . 23.12.2021 |WP(C)/39576/2021 |10 c

90 |L. D. SAHU 50575/202 23.12.2021 |WP(C)/29349/2019 |10 c
BASUDEV 60576/202

o1 [ oo . 23.12.2021 |[WP(C)/39579/2021 |10 c

92 |L. D. SAHU 50577/202 23.12.2021 |WP(C)/27354/2019 |10 c

93 |L. D. SAHU 50578/202 23.12.2021 |[WP(C)/27248/2019 |10 c
NIRANJAN 60579/202

94 [ i . 23.12.2021 |[WP(C)/39577/2021 |10 c

95 |L. D. SAHU 50580/202 23.12.2021 |WP(C)/20408/2020 |10 c
BIKASH 60581/202

96 |onRr1oA . 23.12.2021 |WP(C)/32783/2021 |10 c
BIKASH 60582/202

97 |oARIgA . 23.12.2021 |WP(C)/32803/2021 |10 c
BIKASH 60583/202

98 |o A . 23.12.2021 |WP(C)/32787/2021 |10 c
BIKASH 60584/202

99 | iriaa . 23.12.2021 |[WP(C)/32787/2021 |10 c
BIKASH 60585/202

100 | o7oa . 23.12.2021 |WP(C)/32787/2021 |10 c
BIKASH 60586/202

101 oo oo . 23.12.2021 |WP(C)/32787/2021 |10 c
BIKASH 60587/202

102 oo . 23.12.2021 |WP(C)/32785/2021 |10 c
BIKASH 60588/202

103 oo . 23.12.2021 |WP(C)/32785/2021 |10 c
BIKASH 60589/202

104 |5 o0 . 23.12.2021 |WP(C)/32785/2021 |10 c

105 [PIKASH 60590/202 153 15,2021 fwp(C)/32785/2021 |10 c
PARIJA 1
BIKASH 60591/202

106 | o oron . 23.12.2021 |WP(C)/32785/2021 |10 c
BIKASH 60592/202

107 [ oTon . 23.12.2021 |WP(C)/32785/2021 |10 c

108 [L. D. SAHU 50594/202 23.12.2021 |WP(C)/20000/2020 |10 c

109 L. D. SAHU 50595/202 23.12.2021 |[WP(C)/27367/2020 |10 c

110 |J.K.MISHRA 50596/202 23.12.2021 |[WP(C)/39538/2021 |10 c

111 |A.KALASH 60597/202 |23.12.2021 |ABLAPL/15199/2021 |10  |[C




1

|

112 |[K.K.JENA 50598/202 23.12.2021 |CRLMP/2270/2021 10
113 |P. K. DEO 50600/202 23.12.2021 |WA/655/2021 10
114 |B.CH. PANDA 50601/202 23.12.2021 |CONTC/5718/2021 10
115 EUEEARA 50602/202 23.12.2021 |WA/748/2021 5
116 [M.BEHERA 50607/202 23.12.2021 |WP(C)/33384/2021 |10
117 |A.K. NAYAK 50608/202 23.12.2021 |ABLAPL/15307/2021 |10
118 |D NAYAK ?O611/202 23.12.2021 |MACA/580/2006 1
119 |D NAYAK §0612/202 23.12.2021 |WP(C)/3898/2019 1
120 [NARAYAN 50615/202 23.12.2021 |RVWPET/382/2019 5
121 |R K OJHA 50617/202 23.12.2021 |CRA/255/1998 5
122 ggggiSH KAR 50618/202 23.12.2021 |BLAPL/4549/2021 5
123 |S. MANTRI 50619/202 23.12.2021 |BLAPL/5664/2021 10
124 |S PARIJA 50621/202 23.12.2021 |FA/335/1990 5
125 |B.B.MALLICK 50623/202 23.12.2021 |BLAPL/2998/2021 10
126 |A C MOHANTY 50624/202 23.12.2021 |SA/132/1994 5
127 |P. K. PARIDA 50629/202 23.12.2021 |FAO/185/2020 10
128 |A NIL SAHOO 50634/202 23.12.2021 |CMP/1455/2019 5
129 ?A?éATHY 50644/202 23.12.2021 |CRLMC/2747/2021 |10
130 |BABITA SAHU 50645/202 23.12.2021 |CRLMC/540/2021 10
131 |S.DASH 50647/202 23.12.2021 |CRLMC/1885/2021 10
132 [M.BARAL 50652/202 23.12.2021 |CRLMC/1958/2021 10
133 |o. K. JENA 50653/202 23.12.2021 |CRLREV/1453/2010 |10
134 |D. N. KUANR 50654/202 23.12.2021 |CRLREV/1453/2010 |10




135 |M.BARAL 50655/202 23.12.2021 |CRLMC/2787/2021 |10  |C
136 K. T. MISHRA 50656/202 23.12.2021 |CRLMC/1111/2012 |10  |C
137 A. K. JENA 50657/202 23.12.2021 |CRLMC/1606/2021 |10  |C
138 |P.BEURA 50658/202 23.12.2021 |CRLMC/2711/2021 |10  |C
139 \DEBASIS DAS 50659/202 23.12.2021 |CRLMC/1606/2021 |10  |C
140 |[PRATEEK DASH 50661/202 23.12.2021 |CRLMC/1439/2016 |10  |C
141 |G. TRIPATHY §0663/202 23.12.2021 |CRLMC/2498/2021 |10  [C
142 Egg?iANDHU $0665/202 23.12.2021 |CRLMC/436/2020 10 |c
143 SéﬂiﬁTY $0666/202 23.12.2021 |CRLMC/2203/2021 |10  [C
144 |[SAMTR BARIK 50668/202 23.12.2021 |CRLMC/1862/2021 |10  [C
145 |GANESH SAHOO ]6_0669/202 23.12.2021 CRLMC/2801/2021 10 C
146 EgﬁgiPTA 50670/202 23.12.2021 |BLAPL/10942/2021 |10  |C
147 K. SAHOO f0671/202 23.12.2021 |CRLMC/1060/2021 |10  |C
148 |a.K. NAYAK f0672/202 23.12.2021 ?PC(OAC)/167O/200 10 c
149 M. R. SAHOO $O673/202 23.12.2021 2PC(OAC)/3689/201 10 c
. géu?ﬁAY 50675/202 s 1 2001 §PC(OAC)/1368/200 0 e
151 gifigJAYA 50676/202 23.12.2021 |CONTC/7448/2021 |10  |C
152 gifigJAYA 50677/202 23.12.2021 |CONTC/7444/2021 |10  |C
153 gifigJAYA 50678/202 23.12.2021 |CONTC/7449/2021 |10  [C
154 gifigJAYA 50679/202 23.12.2021 |CONTC/7445/2021 |10  |C
155 |S. K. SAHOO 50681/202 23.12.2021 |CONTC/7477/2021 |10  |C
156 gifggJAYA 50682/202 23.12.2021 |CONTC/7450/2021 |10  |C
157 [p. C. DAS 50683/202 23.12.2021 |CONTC/6681/2021 |10  |C
1158 |MR.SUJAYA  |60686/202 [23.12.2021 |CONTC/7443/2021 |10  |C




[PATRA 1 |
MR.SUJAYA 60687/202
159 PATRA 1 23.12.2021 CONTC/7442/2021 10
160 |P. K. JENA 50688/202 23.12.2021 CONTC/4325/2021 10
161 |P. K. BEHERA 50689/202 23.12.2021 |WP(C)/39516/2021 |10
162 M. BARAL 50690/202 23.12.2021 |WP(C)/37619/2021 |10
163 M. D. BISWAL 50692/202 23.12.2021 |WP(C)/38240/2021 |10
GIRIJA 60693/202
164 SANKAR NAYAK |1 23.12.2021 WP (C) /38244/2021 10
165 |B. MOHANTY $0694/202 23.12.2021 WP (C) /38225/2021 10
166 K SAHOO $0703/202 23.12.2021 ABLAPL/14164/2021 |5
167 MD ARIF $0704/202 23.12.2021 |0JC/8505/2000 5
168 |B PANDA 50705/202 23.12.2021 |ABLAPL/9102/2020 |5
169 N IRANJAN 60706/202 23.12.2021 |ABLAPL/14098/2021 |5
ROUT 1
170 |S BISWAL 50707/202 23.12.2021 |ABLAPL/183/2017 5
171 |P K MALLICK 50708/202 23.12.2021 |WP(C)/37904/2021 |5
172 |U P BAG 50709/202 23.12.2021 |WP(C)/38380/2021 |5
173 |A C MOHANTY $O710/202 23.12.2021 |[WP(C)/7697/2012 5
174 |H S PANDA $O711/202 23.12.2021 |[WP(C)/37036/2021 |5
GOURTI 60712/202
175 |ChaNKAR JENA |1 23.12.2021 |WP(C)/37055/2021 |5
176 H S PANDA 50713/202 23.12.2021 WP (C)/37054/2021 5
177 |H S PANDA 50714/202 23.12.2021 |WP(C)/37056/2021 |5
178 |[P.K. LENKA 50715/202 23.12.2021 |CMP/778/2021 10
179 [NIRANJAN 60716/202 23.12.2021 |[WP(C)/40427/2021 |10
ROUT 1
180 |GAGAN ROUT 50717/202 23.12.2021 |BLAPL/10026/2021 |10
181 |GAGAN ROUT 50718/202 23.12.2021 BLAPL/10025/2021 10




182 |GAGAN ROUT 50719/202 23.12.2021 |BLAPL/10024/2021 (10  [C
183 [GAGAN ROUT 50720/202 23.12.2021 |BLAPL/10023/2021 (10  [C
184 GAGAN ROUT 50721/202 23.12.2021 |BLAPL/10022/2021 (10  [C
185 [GAGAN ROUT 50722/202 23.12.2021 |BLAPL/10021/2021 |10  C
186 [GAGAN ROUT 50723/202 23.12.2021 |BLAPL/10020/2021 (10  [C
187 |SAMIR BARIK 50724/202 23.12.2021 |BLAPL/4385/2021 |10  [C
188 | A HPORoR 00725/202 153.12.2021 [We(C)/37057/2021 |5 U
189 |[SAMIR BARIK 50726/202 23.12.2021 |BLAPL/6998/2021 |10  [C
190 ﬁéﬁggTiUMAR 50727/202 23.12.2021 |CRLA/274/2016 10 |c
191 |H S PANDA 50728/202 23.12.2021 [WP(C)/37091/2021 |5 U
192 |D SAMAL 50729/202 23.12.2021 [WP(C)/37712/2021 |5 U
193 |[B MOHAPATRA 50731/202 23.12.2021 [WP(C)/18697/2015 |5 U
194 |S SINGH f0732/202 23.12.2021 |[WP(C)/35689/2021 |5 U
195 |S. K. BEHERA f0733/202 23.12.2021 |WP(C)/29513/2021 |1 0
196 |S. K. BEHERA $O734/202 23.12.2021 [WP(C)/11180/2015 |1 0
197 |B B RAY 50735/202 23.12.2021 [WP(C)/36619/2021 |5 U
198 |B B RAY 50736/202 23.12.2021 [WP(C)/37406/2021 |5 U
199 [P.K. LENKA 50737/202 23.12.2021 |CRLMC/35/2021 5 U
200 |M.N.MOHANTY 50738/202 23.12.2021 |CRLMC/769/2014 5 U
201 [L SAHOO 50739/202 23.12.2021 [WP(C)/32112/2021 |5 U
202 |ASHUTOSH 50740/202 23.12.2021 |WP(C)/13378/2019 |5 U
203 M.N.MOHANTY 50741/202 23.12.2021 |CRLMC/3445/2001 |5 U
204 A.K. SRHOO 50742/202 23.12.2021 |CONTC/5631/2021 |5 U
205 |T K BARIK  |60743/202 [23.12.2021 |WP(C)/6264/2020 |5 U




|

1

|

206 [N K NAYAK f0744/202 23.12.2021 [WP(C)/21685/2011 |5
207 | RoUT 50745/202 23.12.2021 [WP(C)/37032/2021 |5
208 |s ROUT 50746/202 23.12.2021 [WP(C)/39097/2021 |5
209 g;igiiANJAN 50747/202 23.12.2021 |CRLMC/1774/2020 |10
210 |S C ACHARTYA 50748/202 23.12.2021 |CRLMC/2157/2021 |5
211 |Y DasH 50749/202 23.12.2021 |FA0/338/2012 5
212 |S MOHARANA §O750/202 23.12.2021 |0JC/3843/1993 5
213 |B B RAY §O751/202 23.12.2021 |ABLAPL/3385/2018 |5
214 |S. K. BEHERA 50752/202 23.12.2021 |CONTC/1424/2012 |1
215|S. K. BEHERA 50753/202 23.12.2021 |CONTC/3370/2020 |1
216 |S. K. BEHERA 50754/202 23.12.2021 |WP(C)/4176/2019 |1
217 |S. K. BEHERA 50755/202 23.12.2021 |WP(C)/4101/2019 |1
218 |S. K. BEHERA 50756/202 23.12.2021 [WP(C)/19938/2011 |1
219 |S. K. BEHERA 50757/202 23.12.2021 [WP(C)/24094/2021 |1
| | Total 11885

NIC




